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__E (See rule 4A)

g AFFIDAVIT TO BE FILED BY THE CANDIDATE ALONGWITH

NOMINATION PAPER BEFORE THE RETURNING OFFICER FOR ELECTION
TO TAMILNADU ASSEMBLY CONSTITUENCY (NAME OF THE HOUSE)

s FROM TAMILNADU RAJA SABHA CONSTITUENCY
(NAME OF THE CONSULTANCY)
g PART-A

I AGNI SRIRAMACHANDRAN. N son of NALLAPPAN Aged 39 vyears, resident of
No. 16/1% Anna Street; Madhiazhagan Nagar, Saligramam, Chennai — 600 093. Tamilnadu
(mentlonefull postal address), a candidate at the above election, do hereby solemnly affirm and
state on oath as under:-

I ath a candidate contesting as an INDEPENDENT candidate.

2. My, name is enrolled in No. 22, Virugambakkam Assembly, Tamilnadu (Name of the
con%tltuency and the State), at Serial No. 251 in Part No 103.

3 Myg contact telephone number (s) is 9710666777 and my e- mall id (if any) i
agnisriramachandran6@gmail.com and my social media ac

(1) ﬁ Nil
(11) Nil
(111)t Nil
i Aga—"







